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 From 

 

Tmt. M.N.Poongudi, I.A.S., 

The District Collector 

Dindigul District.  

To 

 

1.Assistant Director (Panchayat), 

   Assistant Director Office, 

   Dindigul. 

2. Assistant Director (Town Panchayat), 

    District Collector Office, 

    Dindigul. 

3. District Forest Officer, 

    District  Forest Office, 

    Dindigul. 

4.Suprintendent of Police, 

   Suprintendent  Office, 

   Dindigul. 

5. District Environmental Engineer, 

    Tamil Nadu Pollution Control Board 

    Dindigul. 

6. Food Safety Officer, 

    Food Safety Office, 

    Dindigul. 

  

    
                                      Na.Ka.No.2983Æ2024Æஅ7,Dated .22.05.2024 

     Sir/Madam,                                                                                        

      Subject:  Case - Dindigul District – Kodaikanal Panchayat Union – Action taken and 

submission of report regarding plastic and other waste dumped in an open land 

without protection in the Perumal malai area of Adukkam village – Reg. 

       Ref :        Chennai - Southern Zone, National Green Tribunal Case O.A.No.139 of 2024(sz) 

Tribunal Order Date : 14.05.2024 

                                                                ------- 

           A news has been published in the Chennai edition of The Hindu English 

newspaper dated 28.04.2024 regarding dumping of  plastic and other wastes in an 

open land without protection in the area of Perumal Malai, Adukkam village, Kodaikanal 

Panchayat Union, Dindigul District.                 

ANNEXURE – III8



                             The National Green Tribunal (SZ) Chennai registered  a case vide O.A.No.139 

of 2024 on SUO MOTU.  The case was came up for hearing on 14.05.2024 video 

conference.                           

                              In the hearing,  the  Hon’ble  Judges ordered to send a notice to the respondents 

attaching a copy of the newspaper and adjourned the case to 27.05.2024.   Also, 

directed the respondents to file their reply in the Hon’ble Court.  Actions have to be 

taken to protect the environment. Further, in this regard, the relevant departments have 

been informed by the District Collector to conduct a field inspection and submit a report. 

                            Based on this, it was advised to form a team consists of the following officers to 

conduct a field inspection on 23.05.2024 (Thursday) at 9.30 am to protect the 

environment from Kodaikanal Ghat Road to Kodaikanal entrance whether plastic and 

other wastes  are  being dumped on both sides and slopes.   Also, to create awareness  

to the roadside shop keepers. Further, it is requested to submit a detail report with 

photographs. 

                                                         Members Details 

                                                                            

                                                                                       M.N.Poongudi, 

                                                                                     District Collector 

                                           //Forward / By Order// 

 

                                                                                      Project Director                                                                                   

S.No Department Name Designation of Filed Inspection Officers 

1 Rural Development & 

Panchayat Department 

Project Officer,  

District Rural Development Administration Office Dindigul  

                                &   

Assistant Director (Panchayat),  

Dindigul District. 

2 Town  Panchayat Assistant Director (Town Panchayat),  

Dindigul District. 

3 Food Safety Department  

 

Food Safety Officer 

 
4 Forest Department  Forest Officer, Kodaikanal 

5 Police Department Police Officer, Dindigul  District. 

6 Tamil Nadu Pollution 

Control Board 

     

District Environmental Engineer 

9



Status of Municipal Solid Waste dumping site on 22.05.2024 at  

Adukkam Panchayat near Perumal malai  
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Status of Municipal Solid Waste dumping site on 23.05.2024 at Adukkam 

Panchayat near Perumal Malai  
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Advocate for Respondent: - TNPCB  

Thiru.Sai Sathya Jith, 

Advocate, Chennai. 
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